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	 1997(I2ji) 	Date ororer : 18.5.S7. 

Present : H-in'bIc Mr.Justirce A.K.Chatterjee, \Jice-Chairm3n 

Hn?bi ir.'TiS.Mukherjee, Administr ri tive lembe.r 

LION OF IkA & ORS. 
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,1 	For th 	 n C 	 Mr.M.$.anerjee.c.unse].(in the M) 
F.r the respon"ents 	Mr. 	K.,ciimsel(intheM.) 
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This MA,, arising .ut .f Q.A.No.97/7, has been 

filet as an unlisted metin t-ôay. 

Th M.A e lieted for admission hearing alony with 

	

the O.iiin 3,i1.7. Reply le tiie 	by the resp.ndenti 

in this MA by the .ite fixeg. 

Plain Cepy to. the 1d4counsel for both the parties. 

All..• .,. 

1 	 ••• (M.S.Mukherjee) 	 (AX.Ghattárjee) 
Merrl,er($ 	 Vjceh4tmn. 
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